
9ioj Tea (Alteration in
Duties of Customs and 
Excise) Bill

However, under a notification, which 
is being issued  simultaneously,  the 
tea-growing areas at India  will be 
-divided into three zones  depending 
upon the weighted average price  of 
•all teas in a particular zone sold  in 
the internal and export auctions  in 
India; and for the present, excise duty 
'Will be levied at the rates of 2 naye 
paise, 4 naye paise and ten naye paise 
£er lb. fixed for the zones I, II and m 
respectively. In respect  of  package 
tea, against the present rate of three 
■and a half annas (21-88 naye paise) 
the duty will be 21 naye paise  par 
lb. over and above the duty on loose 
tea cleared from the tea gardens.

Under another notification,  export 
•duty will, for the  present, be levied 
aic a flat rate of 26 naye paise per lb. 
No refund of excise duty will, how
ever, be paid on tea exported except 
•of 21 naye paise per lb. in the case of 
package tea.

As a result of these  notifications, 
the total incidence on tea  exported 
will be 28 naye paise per lb. in the 
case of tea from areas in zone I, giving 
a relief of 10 naye paise per lb. as 
compared to the export duty curren
tly applicable, viz. 38 naye paise, 30 
naye paise per lb. in the case of tea 
from areas in zone II, giving a relief 
of 8 naye paise per lb.; and 36 naye 
paise per lb. in the case of tea from 
areas in zone ni, giving a relief of 2 
naye paise per lb. In the result, teas 
of different grades whether exported 
-or consumed internally will bear tax
es on a graduated scale more in ac
cordance with their prices. The relief 
that will thus accrue to the industry 
should enable it to improve its com
petitive position in the foreign mar
kets.

It is estimated that the loss of reve
nue as a result of this relief will be 
sroproxhnately Its. 1 crores in a full 
year.

Supply'of 9106 
Cotton to 
U.S.A.

Mr. Depnty-Speaker: The question
fa;

“That leave be granted to intro
duce a Bill further to amend the 
Indian Tariff Act, 1934 and  the 
Central Excises and Salt Act, 1944, 
for the purpose of  altering the 
duties of Customs and Excise on 
tea”.

The motion was adopted.

Shri B. K. Bhagat: Sir, I introduce* 
the BUI.

17.08 hrs.

SUPPLY* ♦ OF COTTON TO U.S.A.

Shri Rameshwar  Tantia  (Sikar): 
Mr. Deputy-Speaker, I want to speak 
on two points. One is as to why our 
exports of short staple  cotton  are 
going down. The other is whether we 
can use more such cotton in our own 
country in place of the higher grade 
imported cotton. Our exports of short 
staple  cotton  are  going  down 
every  year.  In  1955  we  export
ed 4,65,000  bales  of cotton worth 
Rs.  24 crores. , Apart  from  that 
we exported Rs.  10  crores  worth 
of cotton waste, making a total export 
worth Rs. 34 crores. In 1956 it came 
down to 3} lakh bales and Rs. 7 crores 
worth of waste. In 1957 we exported 
only 1,75,000 bales of cotton worth 
Rs. 13 crores and Rs. 6 crores worth 
of waste. That means our exports have 
reduced by Rs. 15 crores  in  three 
years.

At the same time, our stocks  of 
such cotton have gone up. The crop is 
bigger and our stocks have increased. 
Then, why is it that we could only 
export less  The reason is the policy 
of Government in regard  to giving 
quota to foreign buyers. Foreign buy
ers were reluctant to by Indian cot
ton because they were not sure whe
ther they would geit further quotas 
or not, as quotas were not given  to 

them at a time.
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The Government made wrong esti
mates about the crop and for  that 
reason they could not give  liberal 
quotas at a time. In the Indian Cen
tral Cotton Committee’s report it is 
said that in 1954-55 the Government’s 
estimate of the cotton crop was  48 
lakh bales whereas the trade estimat
ed it as 54 lakh bales.  In 53-54 the 
figures were 39 lakhs and 46 lakhs 
respectively. Even though the  Gov
ernment spends lakhs of rupees  in 
making this estimation, I must  say 
that mostly the estimation made by 
the trade is more accurate. If there 
is a difference of 8 to 10 lakh bales 
in 50 lakh bales, how can the Gov
ernment fix up  the quotas to  Le 
given? Therefore, they could not give 
liberal quotas at a  time  with  the 
result we could not export more cot
ton in  competition  with  Pakistan 
where they give liberal quotas, where 
estimates are made more  accurately 
than what we do here.  If we could 
have given more quotas,  we  could 
have exported more cotton and the 
cultivators also could have got a rea
sonable price.

Another factor is this. There is the 
short staple cotton and cotton waste 
We export about  5 lakh bales  in
cluding waste.  And we also import 
the same quantity  in the shape  of 
American or  Egyptian  cotton. We 
get about Rs. 24 crores by the export 
of this cotton, and also we have about 
Rs. 54 crores of the same quantity of 
imported  cotton.  I say that when 
we are in great need of foreign ex
change, what is the reason for  im
porting that quantity of cotton when 
we are also exporting some variety 
of cotton?  If we can use indigenous 
cotton,  when  our  mills  produce 
superfine cloth to the extent of five 
per cent, it may be good.

Our Minister of Commerce and In
dustry has said several times that we 
should make our people cultivate the 
habit of wearing coarser or medium- 
grade cloth.  Then, why  should not

the  Government take steps  to see 
that the people will be habituated to 
this variety of cloth?  If we import 
all this finer cotton for an unlimited 
time, what will happen?  In  1046, 
we were irrtporting fine  variety  of 
cloth, and in 1957 also, after 11 years, 
the same quantity of fine cotton  i* 
coming here, although our own crop- 
has gone up from 42 lakhs to 62 lakhs. 
So, when our cotton is lying unsold 
here, when stocks have gone up frcm 
14 lakhs to 22 lakhs bales, what is the 
position, and what is the reason? On 
the one side, we are exporting our 
own cotton in a reasonable way, and 
on the other side, we are importing 
still  American cotton upto about 70- 
per cent.  Vested interests may say 
that some good fine machinery will 
lie idle if we do not import that fine 
cotton.  But I say that this machi
nery could be used. Suppose there is 
a professor who  a doctor of science 
or is an M.Sc., he can teach the fifth 
class students as well as B. A. class 
students.  So, it is a natural thing. 
Similarly though they can not use 
bad machines especially for good cot
ton, good machines can be used for 
good cotton and ordinary cotton. Of 
course, they will  manufacture  the 
same type of superfine cloth which 
they are importing from America or 
Japan.  But I would say that when 
we need so much foreign exchange, 
when we are prepared to lose even 
100 per cent in  sugar and cement, 
why do we not to save Rs. 30 crores 
which are going to foreign countries 
for importing  fine  cotton  and in 
which we are  manufacturing only 
five per cent?

The figures show that we imported 
53 million yards of doth in 1956 and 
about the same quantity in 1957. Hie 
import of superfine cloth was valued 
at about Rs. 340 lakhs in these yean. 
So, I say that the 'big’ people may 
wear just fine or medium cloth and 
save the country the amount of Rs. 
SO crores which we axe spending on 
importing superfine cloth and cotton.
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But there is  another thing.  We 
cannot do that and we cannot atop 
the import in one day. In the mean
time,  I think that the Government 
should scrutinize in a better way the 
.growth and export of cotton and not 
as they have done in the  previous 
years.  They should give the quotas 
liberally at a time when  the culti
vators are the worst  sufferers.  At 
times, they are not getting  money 
because the foreign buyer is reluctant 
to buy Indian cotton.  The competi
tion is growing in Pakistan and other 
countries, and the price of compar
able variety of cotton exported  by 
Pakistan has gone down much lower 
last year than in the  year  before 
last.  They are in a better position, 
but our cultivators are losing money. 
On the one side  we say  that  we 
should go up in our production, and 
on the other side, our policy results 
in our clutivators being hard hit. So, 
the Government, when they  know 
that we *ave got so  much  excess 
compared to our nroduction and con
sumption, must give Hberal quotas, 
and they should declare their policy 
not just every month or every two 
months but do it well ahead for six 
months, so that the foreign buyers 
are in a position to know that they 
can import so much quantity from 
India, and so that we may get better 
price. Also, we will then be able to 
export much. We are at present los
ing the market.  Pakistan  has ex
ported in 1957 the same quantity as 
they exported in 1954 while accord
ing to the figures, we have come to 
just one-third or one-half of our ex
port in 1954.  I want to impress on 
the Government these points.

There is one more point.

Mr.  Deputy-Speaker:  All  points
have been covered perhaps.

Shri Rameahwar Tantia: There is 
one more point  There is the Cen
tral Jute  Committee for improving 
the jute quality.  In the same way, 
although the Government is trying to 
Smprove cotton quality, still not much

work has been done in that regard. 
That is  most necessary. When we 
are stopping foreign cotton—we have 
to stop it one day—we should give 
more attention to improve the qua
lity of our own cotton.
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Kft  ̂   ?ft f*i ft ft it
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tnfârRr  ̂ to wri 'rsrrsr 
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nq- i ̂  tt jfk ̂  1
The Deputy Minister of Commerce 

and Industry (Shri Satish Chandra):
The half-an-hour  discussion  is an> 
offshoot of the supplementary ques
tions and answers  I think that this 
is an opportunity given to the hon. 
Members to elicit more information or 
to point out the inadequacy of the re
plies given on the floor of the House. 
This is hardly an occasion to raise 
policy issues which cannot be properly 
replied to in five or ten minutes’ time.

Two or three hon. Members have* 
spoken and raised basic policy issues- 
which cannot be  adequately  dealt 
with during the brief time at my dis
posal. Anyway, I would like to point 
out that some of the assumptions on 
which the hon. Members have formed 
their opinion are not correct.

It has been said that our exports
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of cotton have gone down.  This is 
not a fact. I have figures before me 
for the last six years including the 
period upto August, 1958 and I see 
that during all these years, the ex
ports have been about 3 lakh bales 
of cotton a year. In the year ending. 
August 1958, they have again been 3 
lakh bales.  It  was  only  in  one 
year,  1955-56,  that  the  exports 
were  higher  i.e.  5  lakh  bales. 
But  there  was  another  year, 
before that, when the exports were 
only 1 lakh bales.  Otherwise,  for 
the last six years the exports have 
been 3 lakhs bales per  year.  The 
average for the entire period is also 
3 lakhs bales and the export in the 
last year was also the same.

Shri Kameshwar Tantia:  Is it the 
calender year?

Shri Satish Chandra:  I am speak
ing of the cotton season, September 
to August.

Apart from this, Shri Kameshwar 
Tantia raised another  question.  He 
asked: why should we  not utilize 
more indigenous cotton? Why should 
we continue to import cotton from 
abroad?  Well, if I give the figures, 
the position will be clear.  We are 
trying exactly what he wants us to 
do.  During the last few years, the 
imports of cotton have been going 
down. While we imported about 6:7 
lakhs bales in 1952-53, it came down 
to 6.6 lakhs in the succeeding year 
and 5.3 lakhs in the next year.  In 
the year 1957-56 only 4 lakhs bales 
were imported.

So, we have been gradually trying 
to bring down our imports.  Again 
I do not understand the estimates of 
surplus cotton given by my hon. friend 
because the figures, as they are before 
me, do not show such a large sur
plus of cotton as he makes them out 
to be.  The production of indigenous 
cotton in 1957-58 was 51 lakhs bales,

out of which S lakh bales were ex
ported.  The consumption of Indian 
cotton is about 44 lakhs to 45 lakhs 
bales and about 3  lakhs bales are 
used for extra-factory purposes.  In 
India we make quilts, mattresses pil
lows etc. Even dresses are made out 
of cotton.  About three lakhs bales 
are used for that It is a rough esti
mate. I am not sure if my hon. friend 
has taken that into account  Consi
dering that position, we see that there 
is not a surplus of more than 3 lakhs 
bales for export. If we export more, 
there would be a shortage of cotton 
for home consumption.

It is true that there is some carry 
over of stock every year.  It goes 
on from year to year.  We cannot 
just have a hand to mouth existence, 
when we have more than 400 textile 
mills running in the country. We have 
to keep some stock in reserve.

'TfaTSrjJTTWTm* : (ffOTT) : 
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The stocks of cotton with mills as 
on 31st August, 1957 was 1:5 lakhs 
bales,  with  the  trade  ' 15  lakhs, 
crops for the  season  1957-58  5*56 
lakhs and total availability 7*26 lakhs 
bales.  The total current mills’ con
sumption for 9 months, that is up to 
31st May, 1958 is 5.28 lakhs. The esti
mated consumption for three months 
is 176 lakh bales. The total is 7-04 
lakhs bales.  So the total availability 
is 7*26 lakhs bales and the estimated 
consumption is 7 04 lakh bales. The 
carryover requirement, which is gene
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rally required lor three months upto 
the 30th November, 1968, is 176 lakh 
bales. So, the hon. Member will see 
from these figures  that  the  stock 
position, as has been indicated by the 
hon. Member, is not quite accurate. 
Still, tiie matter was referred to me 
some time back. We have lound that 
we cannot announce the  quota Im
mediately.  However, the matter  is 
under our  consideration.  But  the 
position as such regarding the stock 
ol cotton is this which I have  just 
now indicated.

Pandit Thakur Das Bhargava:  It
is perfectly correct. But 26,000 bales 
are in my district and the rest are in 
Punjab.  Neither the lactory people 
take their cotton nor is it allowed to 
be exported. What is going to happen 
to those producers and those traders 
who have got it in stock?  I would 
respectfully ask that though the ac
count may be quite correct, but these 
people should be helped, otherwise 
it is no use quoting these figures.

Shri Lai Bahadur Shastri: It is not
entirely in our hands to export the 
cotton in stock.  We only announce 
the release ol quotas and it is lor the 
trade to export the cotton. But here 
we have also to take into  account 
that the mills do not suffer on  ac
count ol the shortage ol cotton. Ac
cording to the needs ol the mills the 
present stock, which is lying there, 
is necessary.  What has happened at 
the present moment is that because 
ol accumulation of cloth, not only in 
Punjab but m other places also, the 
cotton has not been fully consumed. 
That  is  generally  the  proposition 
throughout the country. But we have 
to watah for some time.  Alter all, 
we are taking steps so that the mills 
may start  tunctioning,  those  who 
have  closed may  start  working, 
the other mills  who  have  reduc
ed  their  shifts  Irom  three  to 
two may  be able to  resume  their 
third shilt. Then this cotton will be 
consumed  Suppose, we release  the 
quota ol all the cotton in our hands. 
Then our mills may find it very diffi
cult to get the required cotton that
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they would like to spin.  Therefore 
the hon. Member will have to wait 
and watch the situation.

Pandit Thakur Das Bhargava: That
means that we are at the mercy a£ 
those lactory owners, who would not 
purchase.  The thing was offered to 
the lactory owners but they were not 
prepared to purchase except at  the 
price which they wanted to give and 
which  was  thoroughly  dispropor
tionate to the price which they ought
10 get.  The difficulty is that on ac
count of your policy, these producers 
and these traders are at the mercy 
ol the lactory  people.  Either  you 
ask the lactory people to purchase 
this cotton or the Government may 
purchase and supply to those people.

Ch. Jtanbfr Singh (Rohtak):  The
next crop is coming.

Shri Lai Bahadur Shastri: We cah- 
not compel the millowners  to pur
chase that cptton. Under what law 
shall we compel them to do so? After 
all it is a trade. The hon.  Member 
has to realise that this cotton  was 
being used and  purchased by the 
mills.  If they are not doing  that, 
there is some special difficulty. It has 
always happened that this cotton was 
consumed by the factories there or 
it was exported  to some other Pro
vince. So, it is not a mere matter of 
law that we can compel a particular 
mill to purchase that cotton.  But as 
I said at the present moment our in
formation is that the present situation 
is not so bad as the hon Member has 
depicted just now.

Shri M. C. Jain  (Kaithal):  It  is 
very bad.

Shri Lai Bahadur Shastri: I do not
agree with you. But, as I said, that
11 we do find it necessary to release 
lurther quota lor Punjab or Hissar 
cqtton, we would look into that mat
ter.  We will have no objection  to 
that. At the present moment our ex
perts’ opinion is that we cannot re
lease further quota. Still, in spite of
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that, I have assured the hon. Mem
ber that I an prepared to look into 
the matter again.
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Shri  Bameahwar  Tantia:  These
are Government  figures;  You  can 
see whether they are correct or ....

Mr. Depaty-Speaker: He can contact 
the Minister and discuss with him.

Shri  Satiah  Chandra: Another
point that has been ratised  by my 
friend Shri Raghunath Singh is about 
competition offered by Pakistan. The 
position is that, while India consumes 
about 90 per cent of its own cotton, 
Pakistan has not got as many mills 
and is not able to consume more than 
50 per sent of the cotton produced 
there.  Therefore, though our  total 
crop is much bigger than that of Pak
istan, the surplus availability for ex
port is much  greater in  Pakistan 
than in India. That being the position 
Pakistan has always  offered  more 
cotton for export.  There is nothing

unusual  abort  this  situation. It 
the hon.  Member lboka  Into  tb« 
figures for several yean past, he will 
find.........
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Mr. Deputy-Speaker:  Now,  there 
ought to be some conclusion.
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Mr. Depaty-Speaker:  The  discus* 
sion is over. The House is adjourn
ed sine die.

17.OT hrs.

The Lok Sabha  then  adjourned 
sine die.




